FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEH
MANGO FINANCE (INDIA) PRIVATE L

RELEVANT PARTICULARS

1. [Name of corporate person MANGO FINANCE (INDIA) PRIVATE LIMITED
2. | Date of incorporation of corporate 31/12/1981

person
3. |Authority under which corporate person |Registrar of Companies (ROC), Mumbai

is incorporated / registered

4, |Corporate Identity Number / Limited U65100MH1981PTC025971
Liability Identity Number of corporate

person
5. |Address of the registered office and 6th Floor, INGS Point, Opposite Mumbai University
principal office (if any) of corporate C.S.T. Road, Kalina, Santacruz (East),
person Mumbai - 400098 (Maharashtra)
6. | Liquidation Commencement Date of 26.09.2025
corporate person
7. |Name, address, email address, Amit Vijay Karia
telephone number and the registration  |Address: 405, Hind Rajasthan Building, Dadasaheb
number of the Liquidator Phalke Road, Gautam Nagar, Dadar (East),

Mumbai - 400014 (Maharashtra)

Email ID: liquidation.mangofinance@gmail.com
ipamitkaria@gmail.com

Contact: 9029210069

Registration Number

1BBI/IPA-001/1P-P02600/2021-2022/13969

8. | Last date for submission of claims 26.10.2025

Notice is hereby given that MANGO FINANCE (INDIA) PRIVATE LIMITED has commenced
voluntary liquidation on 26.09.2025.

The stakeholders of MANGO FINANCE (INDIA) PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 26th October, 2025, to the liquidator at the
address mentioned against ltem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Amit Vijay Karia

Liquidator

IBBIReg. No: IBBI/IPA-001/1P-P02600/2021-2022/13969

AFANo. AA1/13969/02/311225/107702 is valid till December 31,2025

Date: 27.09.2025

Place: MUMBAI
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MUMBAI METROPOLITAN REGION DEVELOPMENT AUTHORITY

(A Government of Maharashtra Undertaking)

Plot No. 14 & 15, MMRDA New Office Building, 5" Floor, Engineering Division, Bandra
Kurla Complex, Bandra (E), Mumbai - 400 051« Tel.: 65964000 « Fax: 65961264
E-Mail: amit.khopade@mailmmrda.maharashtra.gov.in « Website: https://mmrda.maharashtra.gov.in

E-Tender Notice

Mumbai Metropolitan Region Development Authority (MMRDA) invites bids through e-Tendering from the
Eligible contractors firms who fulfill the eligibility criteria.
Name of Work: To carry out Structural and necessary repair works of SRA Building No. P-8 on land bearing CTS
No. 138,138/1 to 8 139(A), 139(B)

& 139(C) of village-Goregaon, at Oshiwara District Centre.

Duration of Bid documents
s Estimated | Cost of Blank | Earnest Money | download & submission Date of Time
No. Cost Tender Form Deposit Opening of period
(InRs.) (Per Each) (In Rs.) From To tenders
Date/Time | Date/Time
4,15,68,798/- 3,360/ 9 Month:
98/ / 30/09/2025 | 14/10/2025 | 1610.2025 onns
1. (Excluding (Including 4,15,700/- (16.00 hrs.) (16.00 hrs) | (16.00 hrs) (Including
18% GST) 18% GST) . b ) - : | Monsoon)

Date :26/09/2025
Place : Mumbai

No: MMRDA/ED/SRA Building P-8/Repair/2025

Date of pre bid meeting: 06/10/2025 in the office of EIC (if possible)

Note: The e-Tender can be downloaded from e-Tendering Portal: https://mahatenders.gov.in/nicgep/app Any
additional information, Corrigendum & help for uploading & downloading the e-tender, may be availed by con-
tacting MMRDA's e-tendering service desk at the following id: support-eproc@nic.in or call us on 022-65967445.

For further information if required please contact on Telephone number 022-65964170.

Sd/-

Executive Engineer

SYMBOLIC POSSESSION NOTICE

www.freepressjournalin

O SBI

A wee dm L

Santacruz,
va Annexe Building, LIC Complex, S.V. Road,
Santacruz West, Mumbai-400054. PH.: 022-26262365, 26262306, 9950935864

[Rule 8(1)] POSSESSION NOTICE [for immovable Property]

Whereas, The undersigned being the Authorised Officer of the State Bank of India under the Securitization and
Reconstruction of Financial Asset and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
section 13 (12) read with rule 3 of the Security Interest Rules, 2002 issued a demand notice to borrowers to repay the
amounts mentioned in the notice with further interest as mentioned below, within 60 days from the receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the under noted borrowers and public in general
that undersigned has taken Symbolic Possession of the property described herein below in exercise of powers conferred
on him under section 13 (4) said Act read with rule 8 & 9 of the said rules on Date 25/09/2025. The borrowers in particular and
the public in general are hereby cautioned not to deal with the property and any dealings with the property will subject to
charge of State Bank of India for the amounts and further interest thereon mentioned against account herein below:

Navanit Gawali,
(Home Loan Account

Lakh Nineteen
Five  Hundred

(Thirty  Six
Thousand

No-41958664048)

Seventy Only) within 60 days
with further interest, cost, etc.

Sr. [ Name of the Borrower Date of 13(2) Notice Description of properties
No.| & Loan Account No. and Amount
1. |Mrs Harshali 22.05.2025 / Rs.36,19,570.00 | An immovable property with Flat No. 404 on 4th Floor,

"KRISHNA PARADISE" A-6 AND A-7 CHSL, TISGAON, 100
FEET ROAD, NEAR-GAONDEVI TEMPLE, KALYAN EAST,
MAHARASTRA, PIN-421306. Admeasuring Carpet area 650 sq.
ft. (Built-Up), known as "KRISHNA PARADISE" Bearing on
Survey No. 52, Hissa No. 02, Kalyan East, Thane.

2. |Mr Sunil Seth 05.06.2025 / Rs 19,06,499.00 | An immovable property with Flat No. 301, Wing-A, Floor 3rd,
Nayak And Mrs Indu|(Rs. Nineteen Lakh Six | Area admeasuring about 600 sq. ft. Built-up area, building known
Sunil Nayak Thousand Four Hundred and | as MAHAVEER APARTMENT, situated at Village Nandivali,
(Account No. Ninety Nine Only) within 60 days | Behind Shankeshwar Nagar, Bhopar Road, Dombivali East,
65279806666) with further interest, cost, etc. Taluka Kalyan, Distt-Thane.

3. |Mr Sunil Seth 05.06.2025 / Rs 18,13,142.00 | An immovable property with Flat No. 302, Wing-A, Floor 3rd,
Nayak And Mrs Indu| (Rs. Eighteen Lakh Thirteen | Area admeasuring about 570 sq. ft. Built-up area, building known
Sunil Nayak Thousand One Hundred and|as MAHAVEER APARTMENT, situated at Village Nandivali,
(Account No. Forty Two Only) within 60 days | Behind Shankeshwar Nagar, Bhopar Road, Dombivali East,
65279808733) with further interest, cost, etc. Taluka Kalyan, Distt-Thane.

The Borrower’s attention
redeem the secured assets.

is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to

FORM A

PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) R , 2017]

FOR THE A1TENTION OF THE STAKEHOLDERS OF
MANGO FINANCE (INDIA) PRIVATE LIMITED
RELEVANT PARTICULARS

MANGO FINANCE (INDIA) PRIVATE LIMITED
31/12/1981

[

Name of corporate person

. | Date of incorporation of corporate
person

. | Authority under which corporate person
is incorporated / registered

Corporate Identity Number / Limited
Liability Identity Number of corporate
person

5. |Address of the regjstered office and
principal office (if any) of corporate

N

w

Registrar of Companies (ROC), Mumbai

>

U65100MH1981PTC025971

6th Floor, INGS Point, Opposite Mumbai University
C.S.T. Road, Kalina, Santacruz (East),

person Mumbai - 400098 (Maharashtra)
6. | Liquidation Commencement Date of 26.09.2025

corporate person
7. |Name, address, email address, Amit Vijay Karia

telephone number and the regjstration
number of the Liquidator

Address: 405, Hind Rajasthan Building, Dadasaheb

Phalke Road, Gautam Nagar, Dadar (East),

Mumbai - 400014 (Maharashtra)

Email ID: liquidation.mangofinance@gmail.com
ipamitkaria@gmail.com

Contact: 9029210069

Registration Number

IBBI/IPA-001/IP-P02600/2021-2022/13969

8. | Last date for submission of claims 26.10.2025

Notice is hereby given that MANGO FINANCE (INDIA) PRIVATE LIMITED has commenced
voluntary liquidation on 26.09.2025.

The stakeholders of MANGO FINANCE (INDIA) PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 26th October, 2025, to the liquidator at the
address mentioned against ltem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

AmitVijay Karia

Liquidator

IBBI Reg. No: IBBI/IPA-001/IP-P02600,/2021-2022/13969

AFANo. AA1/13969/02/311225/107702 s valid till December 31, 2025

Date: 27.09.2025

Place: MUMBAI

Seawoods Branch:-Shop No 2-7, Ground Floor,

BOI %(

& 3is o Oriental Heights, Plot No. 158, Sector-44, Village-
Bank of India Karave, Seawoods Station Road, Nerul, Navi
Relationship beyond banking Mumbai - 400706

Email: seawoods.navimumbai@bankofindia

TICE TO BORROWER

To
Manda Maruti Manjire Flat No-304, A Wing, Plot No- 11,Sector 16, Kamothe,
Panvel, Raigad Maharashtra -410209 Ph No- 9730274395

Sir/Madam,

NOTICE U/S 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002

At the request made by you, the Bank has granted to you various credit facilities
aggregating to an amount of Rs.7,28,850.55 to Shri. Manda Maruti Manjire We
give hereunder details of various credit facilities granted by us and the outstanding
dues thereunder as on the date of this notice:-

Nature of Facility Sanctioned limit Outstanding dues
(a) Housing Loan Rs. 9,50,000/- Rs. 7,28,850.55 /- +Int

2 The aforesaid credit facilities granted by the Bank are secured by the following
assets/securities (particulars of properties/assets charged to Bank) :-

(a) Flat No- G-3, Ground Floor, Gauri Omkar Building, Plot No -40, Survey No-
56,57 &58 Village,Chinchavali Shekin,D P Road, Taluka, Khalapur, Dist -Raigad.
Asset 1D-2000024907950 Dt-20/10/2018.

3. As you have defaulted in repayment of your dues to the Bank under the said
credit facilities, we have classified your account as Non-Performing Asset with
effect from 29.08.2025 in accordance with the directions/guidelines issued by
the Reserve Bank of India.

4. For the reasons stated above, we hereby give you notice under Section 13(2)
of the above noted Act and call upon you to discharge in full your liabilities by
paying to the Bank sum of Rs.7,28,850.55 /- (contractual dues upto the date of
notice) with further interest thereon @ 9.75 %p.a. compounded with Monthly
rests, and all costs, charges and expenses incurred by the Bank, till repayment
by you within a period of 60 days from the date of this notice, failing which
please note that we will entirely at your risks as to costs and consequences
exercise the powers vested with the Bank under Section 13 of the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002, against the secured assets mentioned above.

5. While we call upon you to discharge your liability as above by payment of the
entire dues to the Bank together with applicable interest, all costs, charges and
expenses incurred by the Bank till repayment and redeem the secured assets,
within the period mentioned above, please take important note that as per
section 13(8) of the SARFAESI Act, the right of redemption of secured assets
will be available to you only till the date of publication of notice for public auction
or inviting quotations or tender from public or private treaty for transfer by way
of lease, assignment or sale of the secured assets.

6. The amounts realised from exercising the powers mentioned above, will firstly
be applied in payment of all costs, charges and expenses which are incurred
by us and/or any expenses incidental thereto, and secondly in discharge of the
Bank’s dues as mentioned above with contractual interest from the date of this
notice till the date of actual realization and the residue of the money, if any,
after the Bank’s entire dues (including under any of your other dues to the Bank
whether as borrower or guarantor) are fully recovered, shall be paid to you.

7. If the said dues are not fully recovered from the proceeds realised in the course
of exercise of the said powers against the secured assets, we reserve our right
to proceed against you and your other assets including by filing legal/recovery
actions before Debts Recovery Tribunal/Courts, for recovery of the balance
amount due along with all costs etc. incidental thereto from you.

8. Please take note that as per Sub-section (13) of the aforesaid Act, after receipt of
this notice, you are restrained from transferring or creating any encumbrances
on the aforesaid secured assets whether by way of sale, lease, license, gift,
mortgage or otherwise.

9. The undersigned is a duly authorized officer of the Bank to issue this notice and
exercise powers under Section 13 of aforesaid Act.

10. Needless to mention that this notice is addressed to you without prejudice to any

other right or remedy available to the Bank. Yours faithfully,

El:t‘: I:]I:l/ellg;IZUZS NAME: SUBODH KUMAR
DESIGNATION: CHIEF MANAGER

Qlace: Maharashtra

For ICICI Bank Ltd.

J

Place : Maharashtra Date : 27/09/2025

Date: 25-09-2025, Place: Kalyan / Dombivali Authorised Officer, State Bank of India

”lClCl B k Branch Office: ICICI Bank Ltd Office Number 201-B, 2nd Floor, Road No. 1

2N Plot No-B3, WIFI IT Park, Wagle Industrial Estate, Thane (West)- 400604 ]

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement B r{‘fﬁ! I(;!‘,Q%L CAPRI G LO BAL CAPITAL LIMITED

of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of Registered & Corporate Office:- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg,

the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the borrower(s) mentioned below, to Lower Parel, Mumbai-400013, Circle Office :- 9B, 2nd Floor, Pusa Road, New Delhi — 110060

repay the amount mentioned in the Notice within 60 days from the date of receipt of the said Notice. =

Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the APPENDIX IV POSSESSION NOTICE (for immovable property)

undersigned has taken symbolic possession of the property described below, by exercising powers Whereas, the undersigned being the Authorized Officer of Capri Global Capital Limited (CGCL) under the Securitisation

conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below- and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred

mentioned dates. The borrower in particular and the public in general are hereby cautioned not to deal with . X ’ Y - P )

the property. Any dealings with the property will be subject to charges of ICICI Bank Limited. under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Notice(s) issued by the

Sr. Name of the Description of Property/ Date of Demand] Name Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to repay the amount

No. El!&)rrowerﬁ)/ Lgan Date of Symbolic NoiﬂcDeéﬁ]rgggnt of mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having failed to repay the

ccount Number Possession Notice (Rs) | Branch amount, notice is hereby given to the Borrower(s)/ Guarantor(s) and the public in general that the undersigned has taken
1.|Sadanand Vitthal Flat No-108, 1st Floor, A Wing, Building Name April 23,2025/ | Thane possession of the property described herein below in exercise of powers conferred on him under Sub-Section (4) of the
g‘g&’gﬁ;?i&h}igﬁ- ﬁzl):;:tll'glxj\;er%yg/a ﬂ:asrsl?Ai’I\ll.ol:leggr/ ghgrlqlg]dg,grgﬂiquh' 7.25, QRZSAIL 00/ - .Sef:tion 13 of .th.e said Act read vyith Rule 8 of .the Security Intel.'est Enforcement rulels, 2002. The borrower's attention is
LBTNE00002022715 Kalyan ( West), Thane 421301/ September 22, 2025 invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available, to redeemthe secured assets.
2. |Arti Gianchand Gerela &|Flat No. 501, 5th Floor, Building No. 5, Building Type AL May 29, 2025/ | Thane The borrower in pzfrtlcular énd the public in general are hereby cautioned n.ot to deal vlvnh the pr(l)p(?rty and any dealings
Dharmendra Sharma- | "Daisy Gardens", Kamalkar Nagar, Survey No. 12/ 12, 15/ Rs. with the property will be subject to the charge of CGCL for an amount as mentioned herein under with interest thereon.
LBMUMO00005404075 |7, 12/3, Phase li, Village Kohoj Khuntavali, Tal- Ambernath | 24,25,034.00/ - S.[Name of the Borrower(s) / Description of Secured Asset Demand Notice| Date of
(West), Thane- 401505/ September 22, 2025 N.| Guarantor(s) (Immovable Property) Date & Amount| Pc ion
3.|Anil Krishnadev Singh & |Flat No 604, 6th Floor, A Wing, Building Known As May 15,2025/ | Thane 1.|(Loan Account No. : ot 09-07-2025 |22-09-2025
Krishnadev Kuldeep Shree Chintamani Towers, Chitalsar, Manpada, Thane Rs. LNMENAG000083731(0ld) Al that Piece and Pgn?el ofrfe&dentlal Property Rs.
Singh- West, Gut No. 9/ 1, Gut No. 7/ 2 (P), GutNo. 7/ 1 & 7/4, |  41,43,550/ - 80300005758020 (N havingland and building being Apartment No. E-205, _ % /-
LBTNEO0005440880  |Gut No. 12/ 1, & 11/ 1, Village Chitalsar Manpada, Tal & (New) | areaadmeasuring 975 Sq. Ft.i.e., 90.58 Sq. Mtrs., 7,93, _
Dist- Thane, Thane- 400607/ September 22, 2025 of our Nagpur Branch) 2nd Floor, Anand Palace, Trust Plot No 84 Property situated at Old Pardi Naka,

4. | Vanita Dhananjay Kamble  |Flat No G1 Ground Floor, Bldg No.14In The Scheme | May 20, 2025/ |Mumbai M/S S_hree Shyam ghan(dja(rjaARoFaC:l, Mo.uz,l\‘ P;rﬁ.l'PTih;" asnéj SDISt{:.tF;| l\'lza'\?pusr,SM;h?crl‘aoshtras- 440008&
& Dhananjay Vilas Kamble- [Known As "Mohan Greenwoods", Phaseiii Manjarli, Rs. Roadlines (Though Its ounded As Follows:, North: Plot No. 83, South: Plot No. 85, East: Open Space an
LBMUMO00006793307 & [Manjarli Chowk, Badlapur West Thane 421503/ 27,82,953.6/ - Proprietor) (Borrower) Bhandara Road, West: Open Space and Bhandara Road
tgﬁggggggfgééggg September 22, 2025 Mr. Raj Sanjay Goyal, Mr. Sanjay Ramkaran Goyal Mrs. Sarika Sanjay Goyal (Co-Borrower)
LBMUMO00004969257 Place: NAGPUR Sd/- (Authorised Officer)

5. |Lalit Bhatu Patil & Flat No. B, 502 5th Floor Building No.7, In The Society May 30, 2025/ | Thane Date : 27-Sep-2025 For Capri Global Capital Limited (CGCL)
Manisha Lalit Patil- Known As "Shirish Co Operative Housing Society Rs.
LBTNE00006047130 & |Ltd"Situated At Vasant Vihar Thane W, Village 61,05,018.06/ - - - -
LBTNEO0006047129  |Maijiwade Lying Being And Within The Limits Of Thane Public Notice For E-Auction Cum Sale
Vungal Coraraton And Within e Regsered Dt S ol nd o s o b St S o
And Sub District Of Thane 400610/ September 22, 2025 ! ’
s, Opposite Government Milk Sch Jalana Road A bad - 431003, lIFL House Sun Infotech Park Road No. 16V Plot No.B-23 , Thane

6. |Saroj Pradeep Sharma |Flat No 1305, 13th Floor, In Tower Pinnacle Of May 30, 2025/ | Thane Industnal Area Wagle Estate Thane 400604, 213, 2nd floor, Yash Padma Arcad, Boisar Tarapur Road, Boisar (West) 401501, Dist Palghar, Kadam
& Pradeep Sharma- "Joyville Phase 1" Pinnacle Bolinj Virar West, Rs. Building, First Floor, Opp Suman Medical, Badlapur West-421503, CTS NO 4278/1 to-7 Tanaji Nagar Near Kalika Mata Mandir 2nd Floor Chichwad Pune
LBTNE00005746919 & |[Palghar 401303/ September 22,2025 56,63,646.74/ - -411033 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter “Act’). Whereas the
LBTNEO0005779234 Authorized Officer (‘AQ”) of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan

. - — accounts/prospect nos. with a right to sell the same on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WITHOUT RECOURSE BASIS” for realization of
7. é}l: Mk%hgrgquﬁlnsar Flat No. 6, 1st Floor, B Wing, "':’Sql Hllllchgar Co- May zFi” 2025/ | Thane IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: www.iiflonehome.com
ai iqra Ali Operative Housing Society Ltd", Building No. A, Survey S. Borrower(s)/Co-Borrower D d Noti Description of the Inmovable Date of Physical Reserve Price
Mohammad Shaikh- No. 4, Hissa No. 4 (Part), Village Chandansar, Virar 27,44,305.27/ - (s) 5 Da(:g‘:r?d A;;zﬁt pro;?ertyl Secured Asset y:m Rs.1770000.0- (IRupees
LBTNE00005505529 East, Tal- Vasai, Palghar- 401305/ September 22, 2025 ¥r| Lixmgﬂ Sukdeo | 22/04/2024 Rs. 1673958.00 /F\|II thﬁt p%rt and pircel1of \}hﬁ propgrg bgéaring: 06/06/2025 Seventeen Lakh Seventy

8. [Nilesh Babulal Sardar & [Flat No. 205, 2nd Floor, Building Known As Nana Patil- | May 16, 2025/ | Kalyan- Sy Sl (Rupees Sixteen Lakh at No. 3, Floor No. 1, Vakratund Residency ™ Total O ding As Thousand Only)
Geeta Mohan Pride, Bldg No 3, Wing E, Land Bearing Survey No. 160/ Rs. Mumbai (SsgranTe‘rﬁsaT/@h Niﬁ:‘ﬁﬂ%rﬁiyﬂiﬁgm Apaﬁ?"ﬁﬂg g'fcpr‘R}l;‘Qﬁ%iifbgg ) ﬁyﬁﬁ?k ﬁﬂﬁ.’}f' On Date 08/09/2025 | Earest Money Deposit (EMD)
Khushalani- 2,162/ (P), 166/ 8 (P), Lying And Situated At Village 25,20,952.86/ - Meera Laxman Only) §007 Area Admeasuring (in sq. ft): Property | Rs.2125862.00/- (Rupees | Rs.177000.00)- (Rupees
LBKLY00005594747  |Khoj Khuntavli, Opp Bethal Church, Tal- Ambernath, Lﬂafgﬁagm [ Bid mcrease Amount_| eggeog:j‘\egbolg/\rea - CapetArea Property Aveat | Twenty One Laki gizﬁ?w One Lakh Seventy Seven

Dist- Thane, 421501/ September 22, 2025 A1 4 Thousand Only)
. : - Rs.25000.00/- (Rupees Hundred and Sixty Two Only)
9. |Vinod Kumar Sahani & |Flat No 203, 2nd Floor, Type D, In The Building May 20 2025/ |Mumbai Twenty Five Thousand Only)
Sharada Vinod Sahani- |Known As "Shiv Gauri" And The Society Known As Mr. Sandee| ;
h h " p Vishnu | 31/07/2019 Rs. 3855661.00 | Al that part and parcel of the property bearin: 28/02/2025 Rs.4050000.0/- (Rupees
LBMUMO0006154464 & ["Somnath Paradise Chs Ltd" Bidg Complex Known | 37,37, 58600/ - Kalaskar Smiley Pav | “(Rupees Thirty Eight Lakh | Flat No. A-301. Third Floor. AWing, Shros [ Total Oustanding & ] Fory Lak Fity Thousand
LBMUMO00005990727 & |As "Somnath Paradise"Constructed On Land Bhaji And Fast Food | “Fifty Five Thousand Six | Siddhivinayak, CHSL, Gokuldad Wadi, Khopat, On Date 08/09/2025 Only)
LBMUMO00005990729  [Bearing Bhumpan Kramank, Gut Kramank 102/ 1A/ Center Miss. Sarita | Hundred and Sixty One Only) [thane West, Maharashtra 400601 (Area Eamest Money Denosit (END
1 (Paiki) Of Village Boisar Situated At Bhandar Sandp Kalaskar gy ncroase Amount | 20measuring500sq. t) Rs.6304328.00/- (Rupees | Earnest Money Deposit (EMD)
Wada Boisar Wgs?t Talu?(a & LlSis‘c Palghar Boisar Mrs. Varsha Vishnu (- 4:)00%':6:75(?{ mou||1: - . hS\xty Tgr$ﬁ Laka FOded Rs.405000.00/- (Rupees
- Kalaskar rospect S .00/- (Rupees Forty ousand Ihree Hundred | Foyr | akh Five Thousand
401501/ September 23, 2025 No- 856151 Thousand Only) and Twenty Eight Only) onl
’ y)
10.|Amar Premchand Flat No 302, 3rd Floor, Building B"Krushnakunj" June 06,2025/ | Latur Mr. Ali Majeed 20/07/2021 Rs. 1333660.00 | Al that part and parcel of the property bearing 10/03/2025 Rs.963000.0/- (Rupees
Gojamgunde & Puja Municipal House No.D-1/ 3648 (Old House No.R-3/ Rs. égfgflr?svgs s, (Rupees Thirteen Lakh Thirty | Flat no. 209, admeasuring 25.06 sq. mirs., Floor [~ Total Outstanding As Nine Lakh Sixty Three
Amar Gojamgunde- 955/ 1)Plot No 7 Corresponding Municipal House R 3/ | 27,97,375/ - SRy A | Three mug?xqg gmundred goN gﬁgwggvmggg Pya;;ethgl mﬁwa 22. On Date 08/09/2025 Thousand Only)
TBLAT00006474750 955/ 1 (Part) Out Of City Survey No.10937 & Out Of (Prospect No- - Near Sayali Hotel & Mseb Office Tarapur Road | Rs. 1875253.00/- (Rupees | Eamest Money Deposit (EMD)
Survey No 223/ A Latur 413512/ September 23, 2025 iL0103423) | BidIncrease Amount | 25 PO it p2ien T EGR 00% | Eihteen Lakh Seventy Five [R5 96300.00% (Rupees
- - - Rs.20000.00/- (Rupees | agmeasuring 413 sq. 1) Thousand Two Hundred and | Ninefy Six Thousand Three
11.|Magsood Ali Shamiullah  [Flat No.402, 4th Floor, K-Wing, M.K. Thakur June 14,2025/ | Thane Twenty Thousand Only) Fifty Three Only) Hundred Only)
Manihar & Sharif Khatoon [Complex, Survey No.77/ 2,77/ 4,77/ 5,77/ 1A, &77/ Rs. - -
Magsood Ali Manihar- | 1B, Village Shil, Thane-421203/ September 23, 2025| 35,21,715.78/ - STaks 0 | Rupocs Eitean Lok Twale | it o e0s e o ey o e Onttnag | Eght Lakh For Soven
LBMUMO00006173875 & Shabana | Thousand Nine Hundred and | Area) along with additional usable area o$35 On Date 08/09/2025 Thousand Only)
LBMUMO00005185433 gﬁ’lihm";ad Amlaltd Eighty Seven Only) Ft. towards open terrace 53 Sq. Ft. owards R 2310100 R Eamest Money Deposit WD)
I T¢ =

12[Manju B Tiwari & Property Address 1):- Shop No 1, Ground Fioor, A | May 16,2025/ |Kalyan- No- 8045197 %ﬁ;ﬂm e e B I KAl iy . sTwentyTh s [d“zees Re BA700.007 (Ruposs
Basant Kumar- Wing, Amar Jyot, Survey No. 169, Hissa No. 19, Plot Rs. umbai s. -00/- (Rupees | Neral Raigad, Raigad, Maharashtra, India- | Seventeen Thousand Seven | Eighty Four Thousand
LBKLY00004405594  [No.190, Old Survey No. 75/ 2, 77/3,80/ 3,82/ 1,82/ | 9,32,936.17/ - Twenty Thousand Only) 410101 Hundred and One Only) | Sgven Hundred Only)

8,84/ 0, 85/0, 86/ 0, Village Mamdapur, Neral East, Mr. Vishal Vijay 30/01/2024 Rs. 1238904.00 | All that part and parcel of the property beanng 26/03/2025 Rs.1247000.0/- (Rupees
Taluka Karjat, Raigad-410201Admeasuring About Kasare ruspect (Rupees Twelve Lakh Thirty | Flat No. 003, Built- Up Area Admeasuring 35 Total Outstanding As Twelve Lakh Forty Seven
11.47 Sq Mtrs Carpet Area No- 73459 HEi%ht ghotés'a:nd N(i)n?) gq Ftd(?:tljmprimvgo Og }-‘Ié)usm S?CIS‘ Ltd, On Date 08/09/2025 Thousand Only)
. undred and Four Onl round Floor, A Wing, Building No 1, Village: 7

Property Address 2):-Shop No. 2, Ground Floor, A [REA o RTAma| ni Katrap, Taluka: Ulhasnagar, District: Thane | Rs.1601160.00/- (Rupees | Eamnest Money Deposit (EMD)
Wing, Amar Jyot, Survey No. 169, Hissa No. 19, Plot 1d Increase Amou Mumbai, Maharashtra, India- 421503 Sixteen Lakh One Thousand [~ Rs.124700.00/- (Rupees
gloslﬁg 80.5 gugg/e)é l\dlqil75/ 2’\}‘77/ d3, 80/ ?\i 82/I é, 8?/ ngﬁiﬁ?ggﬁ?gugﬁﬂegﬁy) One Hundred and Sixty Only)| " One Lakh Twenty Four

3 X E , Village Mamdapur, Neral East, Thousand Seven Hundred
Taluka Karjat, Raigad-410201/ September 23, 2025 Only)

13, ) idi iIdi May 09, 2025/ |Mumbai Mr. Kiran Dattaram | 17/08/2022 Rs. 1740357.00 [ Al that part and parcel of the property bearin 28/01/2025 Rs.1297000.0/- (Rupees
Hussain Alam Khan & E'“t N°~£‘ 3"056, 3rg'IFIO'?Sr: tBu'ItldclinAg\t'\l‘\AOBDa Building Y Re Ketkar Pradnya (Rupees Seventeen Lakh | Flat Nop301 me%sunng 3201 Spq %rs 3R Total Outstanding As | Twelve Lakh Ninety Seven
Sherbano Hussain Alam |Kknown As "Saushilya®situated At Mamdapur, y Tours And Travel Forty Thousand Three | Floor, B-Wing Shrishii Building, Sunshine

Taluka Karjat, D Raigad Karjat 410201/ 10,97,268.98/ ; Wi anonng g On Date 08/09/2025 Thousand Only)
Khan- aluka Karjat, District Raigad Karjat 19/,268.96/ - Mrs. Pradnya Kiran | Hundred and Fifty Seven | SwapnaNagari Vilage Chamtoli, Badlapur East, 7
LBMUMO0005501534  |September 23, 2025 Ketkar (Prospect Only) Badlapur, 421503 Maharashtra, India (Area | Rs.2500373.00/- (Rupees | Earnest Money Deposit (EMD)
No- 796748) _ admeasuring 513 sq. ft. Twenty Five Lakh Three -
Bidl A t 9513sq. ft.) Rs.129700.00/- (Rupees
- 1d Increase Amoun Hundred and Seventy Three | " One Lakh Twenty Nine
14.\Mohammed Naseem Flat No 003, Ground Floor, "Dreams Park-Orchid" May 17,2025/ |Mumbai Rs.25000.00/- (Rupees Only) Thousand Seven Flundred
Rafiullah Ansari & Type-A 04S.No 87, Hissa No 2Village Mamdapur, Rs. Twenty Five Thousand Only) Only)
Shainaz Naseem Ansari-|Tal Karjatraigad410101/ September 23, 2025 21,75,957.46/ - M, Sumit Prabhakar | 16082022 Rs. 1333308.00 | Al that part and prce of e property bearn 27/05/2025 Rs.959000.0/- (Rupees
#gﬁtigggggggiégé & ghmgtaé(;,] Mr. Shilpa (Ru]g:es 11'_r'11irteen Iaa_llgn Thirty 'I\flllat No. 30 Qfsh I;A\?orsk(j)a,r\lpeks r\t/ea A 3 Total Outstanding As Nine Lakh Fifty Nine
umit Bhingare ree Thousand Three leasuring: q.Mtrs o inayal On Date 08/09/2025 Thousand Only)
15./Saheb Sahani & Gayatri|Flat No. 1105, 11th Floor, A-Wing, Crown Co- May 29, 2025/ |Mumbai (8%2350%?0( o- Hundred and Eight Only) msl)bg?\}lawgrazsi?r’a mzilge hikhalse, Pune, Rs 1971691 001- (Rupces | Eamest Noney Deposit EWD]
Saheb Sahani- Operative Housing Society Limited, Hiranandani Rs. [ Bid Increase Amount _| ' ' Nineteen Lakh Seventy One [ Rs 95900.00- (Rupees
LBMUMO00005559126  |Estate, S.No. 126/ 1, Village- Kavesar, Ghodbunder | 1,66,83,402.73/ - _';;ezn?;)?r%ggéaﬁugﬁleﬁ Thou’s\ﬁrr]mgtySgn'lUB%";lf and | Ninety Five Thousand Nine
Road, Patlipada, Thane 400607/ September 23, 2025 Hundred Only)

16. i f P April 08,2025/ |Amravati Mr. Karan Singh 01/09/2022 Rs. 2231180.00 | All that part and parcel of the property bearing 12/02/2025 Rs.1741000.0/- (Rupees
Bhavika Manoj Jeswani |Layout Plot No. 243, Survey No.17/ 1, 17/ 2 And 18/ 2, p Fateh Singh er (Rupees Twenty Two Lakh | Flat No.305, Floor No. 3, Ad Measuring Area [ Total Outstanding As | Seventeen Lakh Forty One
& Manoj Jethanand City Survey No. 8 + 1 Paiki, Sheet No. 7, Mouza Wadgaon Rs. Mrs. Sangita Kunwar| Thirty One Thousand One | 354.0. Sq. Ft, Wing B. Aghav Residenc Thousand Onl
Jeswani & Jethanand Road Pra, Darwha Road, Sachdanand Bhawan, 2,10,74,405/ - Karan Singh H (\3/ d and Ei o P %/ J Y On Date 08/09/2025 ousand Only)

! ra, g ) 11U, /4y undred and Eighty Only) |Survey No. 66/2B |Hage Atgaon Taluka Eamest Money Denosit (END
Wadhumal Jeswani- Opposite Purke House, Darda Nagar, Near Yps School, mes ect N°' [ BidIncrease Amount__| ohahapur, Dist. Thane 421601."(519 sq. Rs. 3263662.00/- (Rupees | Earnest Money Deposit (EMD)
TBAMI00006752299  |Maharashtra, Yavatmal 445001/ September 23, 2025 Rs.25000.001- (Rupees | S1Pe" Bull UpAreaAdmeasuring) | Thiry Two Lakh Sixty Three Re.74100.00- (Rupees
17.|Sheetal Dilip Deshmane & |Flat No.1105, 11th Floor, Rainbow Vissta, Wing B, | June 17,2025/ | Thane Twenty Five Thousand Only) Sixty Two Only) Thousand Oné Honred
Dilip Dattatray Deshmane- [Survey No.69/ 3/ 4/ 5/ 6, Village Ravet, Dist. Pune Rs. Only)
LBTNE00003373756 Maharashtra 411035/ September 23, 2025 17,88,724/ - ¥r Rajesh Féamam (F1{1I10/20T2'3:s. 138?;%3(}3 /F\Iu that q%g aFrId pa,\ace\1othhledprol,)\‘e 1lgearir<1:g 07/01/2025 Rii‘%efolfr}oﬁ(su?es
iwari Mrs. Rekha irteen i t i

18, Champalal. & Apartment No. B-604, 6th Floor, Bldg No. B, Akshay June 12,2025/ | Pune Rajesh Tiwari Rekha u;?r?rsee Thgl?san?j Oneg Y C:rpngt Area ggrs Oos th“ I?%ak?lr N):'feari: Tgfhgfggﬁ,g}ggzﬁs |'rl]'ﬁouasand (5n);y) "
Gayatri Devi- City, Gat No. 237, Village- Kanhe, Taluka- Maval, S. Garments (PrOSfect Hundred and Eighty Three SNo 61/1/42 Village Basital Kashivai Wad Earmest Noney Denosit (END
LBPUNO0005201568  [Pune 412106/ September 23, 2025 19,33,042/ - No- 1L10110788 Only) Near S?Ay/an Hotel & Mseb Office Tarapur Road | Rs.1939953.00/- (Rupees | Earnest Money Deposit (EMD)

: - - [ Bid Increase Amount _| Boisar W, Dist Palghar, Maharashtra- 401501 | _Nineteen Lakh Thirty Nine ™ Rs 93600.00/- (Rupees
19.|Ravichandra Ashok Flat No. A-5, 3rd Floor, Phase-3, Godai Nagar, S.No. | April 07,2025/ | Pune (Areaadmeasuring413sq. ft.) Thousand Nine Hundred and | Ninety Three Thousand Six
Dhawale & Deepali 1, Hissa No. 1/ 1 ( Old), New S.No. 69 Hissa No. 1/ 1, Rs. R o s Fifty Three Only) Hundred Only)

Ravichandra Dhawale- |Village- Talegaon Dabhade, Taluka- Maaval, Sub 19,82,618.26/ - Y Y,
LBPUNOOO05795203 & |Register- Vadgaon Maaval. Pune 410506/ Fongral Ssuce | (Rupees e Lkt iy | Houo o300 s Dorognr Fos aun 14 [ Torl Olslanding A | EantLa Ehy g
otal Outstanding As
LBPUN00005827451 September 23, 2025 Sasurezilglr\lllitsh Tatya Seven Thousand Three | Paithan , Dist Aurangabad, Maharashtra, India, Oon Da;je 03109;2825 Thousand Only)
20.|Sangeeta Patange &  [Flat No. 209, 2nd Floor, Building Wing No. A, R MK June 16,2025/ | Pune Kalpana Ramnath Hundred aéﬂyF)lﬂy Seven %‘_%e L:ggaa/\rggegi‘l‘mﬂg (glr(g; %e)u;er?g?ga Rs.771438.001 (Rupecs | Eamest Money Depasit (WD)
Arvind Patange- Nature'S Classic, Survey No. 60/ 2/ 1/ 1, Village Rs. Sasurde Cattle - PropertyArea: 1380.00, 1321.00, 1250.00 Seven Lakh Seventy One [~ Rs 88800.001- (Rupees
LBPUN00005051925  |Talegaon Dabhade, Taluka Maval, Reno Colony, 17,40,780.45/ - Business (Prospect [ Bid Increase Amount | Thousand Four Hundred and | eepy Bieht Thoueerd
Maharashtra, Pune 410507/ September 23, 2025 No- IL10251615) 1'3581:33%2%6%%%95 Thirty Eight Only) E?gh){ Hl?ndred Only)
21./Ghuge Bhausaheb Flat No. 301, 3rd Floor, B Wing, Jai Maharashtra April 02 2025/ | Pune Mr. Balaji 2411012016 Rs. 2915369.00 [ Al that part and parcel of the property bearing 07/01/2020 Rs.2106000.0/- (Rupees
Bhagwan & Priyanka Sahakari Gruhrachana Sanstha Maryadit, Survey No. Bhaskarrao (Rupees Twenty Nine Lakh | Plot No. 99, CTS No. 343/B/99, Old Sr. No. [~ Total Outstanding As Twenty One Lakh Six
Bhausaheb Ghuge- 71/1/2,71/ 1/ 3 (Old Survey No. 71/1/ 5), Village 7,14, 945 66/ - m%ﬁmaéa"g‘s Fifteen Thosusand Thr%e ’1v|77h18 Eamgha |Al;lagar Jaln%?grﬂazngabf?d On Date 08/09/2025 Thousand Only)
LBPUNO00005919970  |Varale, Taluka Maval, Near Tirumala Heights Phase- Hundred and Sixty Nine Only) | Maharashtra Area Admeasuring sq i
v ) ’ Kapratwar n Rs. 4012862.00/ (Rupees | Earnest Money Deposit (EMD)
li, Maharashtra, Pune 410505/ September 23, 2025 Prospect No- Bid Increase Amount Forty Lakh Twelve
- Rs.210600.00/- (Rupees
22.(Bhausaheb Bhagwan  |Flat No. 301, 3rd Floor, B Wing, Jai Maharashtra May 29, 2025/ | Pune 30269) ngnst'yzg?voeoﬁw%saunpde(e)ily) Thousasnixt$I vl;tol-gjr“%ed and| Tyo Lakh Ten Thousand
Ghuge & Priyanka Sahakari Gruhrachana Sanstha Maryadit, Survey No. Rs. Six Hundred Only)
Bhausaheb Ghuge- 71/1/2,71/ 1/ 3 (Old Survey No. 71/ 1/ 5), Village 4,93,890/ - Litigation best known by IIFL HFL:- Result of sale shall be subject to the outcome of:
LBPUNO0005919969 Varale, Taluka Maval, Near Tirumala Heights Phase- 1. There is a Pending SAwith SA/21/2017 before DRT, AURANGABAD.
li, Maharashtra, Pune 410505/ September 23, 2025 Note: Bidder shall do all necessary due diligence before participating.
23.[Poonam Nitin Gambhir |Flat No.1503, 15th Floor, B-Wing, Bldg No.10, Girnar| April 16,2025/ |Mumbai Date of | of property [ EMD Last Date Date/ Time of E-Auction
- Heights Ivgry Towers CO_-Op_erCltiVE Housing Society S. 13/10/2025 11:00 hrs -14:00 hrs | 15/10/2025 till 5 pm. | 17/10/2025 11:00 hrs.-13:00 hrs.
LBMUMO00005176826  |Ltd. Bhakti Pq”rk, Near.Elg Cinema Theatre, Cts N?- 31,40,931.36/ - Mode Of Payment :- EMD payments are to be made vide online mode only. To make payments you have to visit https://www.iiflonehome.com and pay
ﬁr11/k5F'R g'é dB \\/\//Iaggle(;égls t ?A%?ngaTz%c(’) (?'307? Wadala through link available for the property/ Secured Asset only. Note: Payment link for each property/ Secured Asset is different. Ensure you are using
Septembe’r 23 2025 ! link of the property/Secured Asset you intend to buy vide public auction.
: - ForBalance Payment - Login https://www.iiflonehome.com >Select “My Bid” > Click on Pay Balance Amount.

24.|Aakash Sureshkumar  |Flat No.1505/ C, 15th Floor, Laabh Enclave- Phase 2,| April 22,2025/ |Mumbai Terms and Conditionsr
EIUPtG & I|3<e(|3pqli \l\}_elzlar Sor_‘lradevlz Hei_lg;f}t,kS.NcB).:_, Hisiﬁ '.\Il_ﬁ'o (P11’21302/ 27, 75505/ 1. For participating in e-.auction, Intending bidders required to register their details with the Service Provider https://www. iiflonehome.com , well in advance
Lgll\'/?dlc\’/l%0806023444 SI Gge-b en%g 38250 uka- Bhiwandi, Thane - and has to create the login account, login ID and password. Intending bidders have to submit the payment of the EMD prior to participation. Upon payment,

eptember 23, bidders are required to submit the electronically signed E-Tender Form/Bid Form (E-Sign) using their Aadhaar Number.

25.|Basant Kumar & Manju |Property Address 1):- Shop No. 3, Ground Floor, A May 16, 2025/ |Kalyan- 2. The bidders shall improve their offer in multiple of amount mentioned under the column “Bid Increase Amount”. In case bid is placed in the last 5 minutes of
B Tiwari- Wing, Amar Jyot, Survey No. 169, Hissa No. 19, Plot Rs. Mumbai the closing time of the auction, the closing time will automatically get extended for 5 minutes.

LBKLY00004396224 No.19, Old Survey No. 75/ 2, 77/ 3,80/ 3,82/ 1,82/8,| 10,50,944/ - 3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the A and the balance
84/ 0, 85/ 0, 86/ 0, Village Mamdapur, Neral East, 75% of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode
Taluka Karjat, Raigad-410201 ofpayment.
Property Address 2):-Shop No.4, Ground Floor, A 4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, costs associated with the
Wing, Amar Jyot Su.rve No. 169 Hissa No 19’ Plot conveyance or transfer of the land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.
No 1% old Su)lfve'y No. 7{3/ 2 '77/?; 80/ 3 82./ 1 '82/ 8 5.The purchaser has to pay TDS applicable to the transaction/payment of sale amount and submit the TDS certificate with [IFL HFL.
84/ 0 ’85/ 0.86/0 Villﬁ e M’umda, ur. Nérql Ec;st ! 6. Bidders are advised to go through the website https: // www.iiflonehome.com for detailed terms and conditions of auction sale & auction application form
Taluk'a Kar"at Rai ad—210201 pur, ’ before submitting their Bids for taking partin the eauction sale proceedings.
P " Ajddy % - Shob No.5. G dFl A 7. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- auction.hi@iifl.com, Support
V&‘?Per Ay reis s)' 0,\5’ fégv Hr.°”" N Ofg Blot Helpline no.1800 2672499.
N 'q%V.IT]Gr J’)\’AO ’ durVEV No. ) E' tIS'I?GI kO. K ', 1? 8. For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no.1800 2672 499 from 09:30 hrs to 18:00 hrs
RO: d|4°1%6201c}n§ a{)ur,b er§3 332'5 aluka Karjat, between Monday to Friday or write to email:- care@iiflonehome.com
aigad- eptember 23, 9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical
26.|Hussain Alam Khan & Flat No.A/ 105, 1st Fr, Wing A, In Phase 1, Complex May 09 2025/ |Mumbai possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.
i " iq"Si i i . Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.
Khan- Village Mamdapur, Neral, Taluka Karjat And District | 11,82, 145 00/ - 1. I2rf]isen:);ﬁzgaduIgg_gayw;;}oar}:?gds(t%gcle téyng\gﬂug)caeszftﬂ:gggre/nauc_tlwlci)nepaugrac_:apselr‘gvg;ig the above stipulated time, the sale will be cancelled and the
TBMUMO00006740185 |Raigad Karjat 410201/ September 23, 2025 u ypaidwl ted {includ y Wi in pul :
algad karja / September 12.AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dispute in

The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount, tender/Auction, the decision of AO of IIFL-HF L will be final.

else 'the mortgqgedI proper;ies ;Ni” be'sold after 30 quys from theI date of publishing this Notice, as per the 15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002

provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002. The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of Tender/Auction,

Date: September 26, 2025 Sincerely Authorised Officer failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

Sd/- Authorised Officer, IIFL Home Finance Limited

AUTHORISED OFFICER

KESAR TERMINALS & INFRASTRUCTURE LIMITED
CIN: L45203MH2008PLC178061
Registered office: Oriental House, 7 Jamshedji Tata Road, Churchgate, Mumbai- 400 020
Email: headoffice@kesarinfra.com ; Ph: (+91-22) 22042396 / 22851737
Website: www.kesarinfra.com

INFORMATION REGARDING 17th ANNUAL GENERAL MEETING

1. Notice is hereby given that the 17th Annual General Meeting ("AGM") of Kesar Terminals
&Infrastructure Limited ('the Company")is scheduled to be held on Friday, October 24,
2025 at 03:00 p.m. (IST) through video conference ("VC') or other Audio Visual Means
("OAVM"), in compliance with all the applicable provisions of the Companies Act, 2013
and Rules issued thereunder and the Securities and Exchange Board of India (“SEBI")
(Listing Obligations and Disclosure Requirements) Regulations, 2015 read with General
Circulars No. 14/2020 dated April 08, 2020, No. 17/2020 dated April 13, 2020, No.
20/2020 dated May 5, 2020, 10/2022 dated December 28, 2022, 09/2023 dated
September 25, 2023 and all other concerned circulars issued by the Ministry of
Corporate Affairs (‘MCA”), the latest being General Circular No.09/2024 dated 19th
September 2024 in relation to “Clarification on holding of Annual General Meeting
(“AGM") through Video Conferencing (VC) or Other Audio Visual Means (OAVM)’,
(collectively referred to as “Relevant Circulars”) to transact the business set out in the
Notice ofthe AGM.

2.Dispatch of Notice & Annual Report: In accordance with the aforesaid MCA Circulars
and Circular Nos. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated May 12, 2020,
SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated January 15, 2021, SEBI/HO/CFD/
CMD2/ CIR/P/2022/62 dated May 13, 2022, SEBI/HO/CFD/PoD-2/P/CIR/2023/4 dated
January 5, 2023, SEBI/HO/CFD/CFD-PoD-2/P/ CIR/2023/167 dated October 7, 2023
and SEBI/HO/CFD/CFD-PoD-2/P/CIR/2024/133 dated October 3, 2024 issued by
Securities Exchange Board of India (collectively referred to as “SEBI Circulars”), the
Notice of the AGM & Annual Report for the financial year 2024-25 will be sent only by
email to all the Members of the Company whose email addresses are registered with the
Company / MUFG Intime India Pvt. Ltd.("RTA”)/ Depository Participant(‘DPs”). The
Physical copy will be provided to the members who have sent request to the company on
headoffice@kesarinfra.com The aforesaid documents will also be available on the
Company's website i.e. www.kesarinfra.com and on the website of the Stock
Exchange, i.e., BSE Limited i.e. www.bseindia.com and on the website of RTAi.e.
https:/linstavote.linkintime.co.in
In terms of Regulation 36 (1) (b) of the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) Regulations, 2015, a letter providing the
web-link, including the exact path, where the Annual Report 2024-25 is available, will be
sentto those shareholders who have not registered their email addresses.

3.Manner of registering / updating email addresses:

Members are requested to intimate changes, if any, pertaining to their name, postal

address, email address, telephone/ mobile numbers, Permanent Account Number

(PAN), mandates, nominations, power of attorney, bank details such as, name of the

bank and branch details, bank account number, MICR code, IFSC code, etc.:

« For shares held in dematerialized form: to their Depository Participants (Dps);

« For shares held in physical form: to the Company/Registrar and Transfer Agent in
prescribed Form ISR-1 and other forms pursuant to SEBI Master Circular No.
SEBI/HO/MIRSD/POD-1/P/CIR/2023/70 dated May 17, 2023.

Members may kindly note that SEBI vide its Circular No. SEBI/HO/MIRSD/POD-1/P/

CIR/2023/181 dated November 17, 2023, has done away with the provisions of (i)

freezing of folios not having PAN, KYC, and Nomination details and (ii) referral of the

frozen folios by the RTA/listed company to the administering authority under the Benami

Transactions (Prohibitions) Act, 1988 and/or Prevention of Money Laundering Act, 2002.

4. Remote E-voting facility
Remote Evoting facility (remote-E-voting) is provided to members to cast their vote on
resolutions set out in the notice of AGM. Members have options to either cast their vote
using the remote e-voting facility prior to AGM or e-voting at the AGM. Detailed
procedure for the Evoting will be provided in the Notice of the AGM to the Shareholders
of the Company.

5. Members are requested to carefully read all the Notes set out in the Notice of the
AGM and in particular, instructions for joining the AGM through VC / OAVM, manner
of casting vote through remote e-voting or through e-voting system during the AGM.
The members can contact RTA at. M/s. MUFG Intime India Pvt. Ltd C-101, 247 Park,
LBS Marg, Vikhroli West, Mumbai- 400 083 Tel.: 022-4918 6000,
Email: enotices@in.mpms.mufg.com

For Kesar Terminals & Infrastructure Limited

Place: Mumbai Sd/-

Date: 27.09.2025 Harsh Kilachand
Executive Chairman

DIN: 00294835
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KESAR TERMINALS & INFRASTRUCTURE LIMITED
CIN: L45203MH2008PLC178061
Registered office: Oriental House, 7 Jamshedji Tata Road, Churchgate, Mumbai- 400 020
Email: headoffice@kesarinfra.com ; Ph: (+91-22) 22042396 / 22851737
Website: www.kesarinfra.com

INFORMATION REGARDING 17th ANNUAL GENERAL MEETING

1.Notice is hereby given that the 17th Annual General Meeting ("AGM") of Kesar Terminals
& Infrastructure Limited ('the Company") is scheduled to be held on Friday, October 24,
2025 at 03:00 p.m. (IST) through video conference ("VC') or other Audio Visual Means
("OAVM"), in compliance with all the applicable provisions of the Companies Act, 2013
and Rules issued thereunder and the Securities and Exchange Board of India (“SEBI”)
(Listing Obligations and Disclosure Requirements) Regulations, 2015 read with General
Circulars No. 14/2020 dated April 08, 2020, No. 17/2020 dated April 13, 2020, No.
20/2020 dated May 5, 2020, 10/2022 dated December 28, 2022, 09/2023 dated
September 25, 2023 and all other concerned circulars issued by the Ministry of
Corporate Affairs (‘MCA”"), the latest being General Circular No.09/2024 dated 19th
September 2024 in relation to “Clarification on holding of Annual General Meeting
(‘AGM”) through Video Conferencing (VC) or Other Audio Visual Means (OAVM)’,
(collectively referred to as “Relevant Circulars”) to transact the business set out in the
Notice of the AGM.

2.Dispatch of Notice & Annual Report: In accordance with the aforesaid MCA Circulars
and Circular Nos. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated May 12, 2020,
SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated January 15, 2021, SEBI/HO/CFD/
CMD2/ CIR/P/2022/62 dated May 13, 2022, SEBI/HO/CFD/PoD-2/P/CIR/2023/4 dated
January 5, 2023, SEBI/HO/CFD/CFD-PoD-2/P/ CIR/2023/167 dated October 7, 2023
and SEBI/HO/CFD/CFD-PoD-2/P/CIR/2024/133 dated October 3, 2024 issued by
Securities Exchange Board of India (collectively referred to as “SEBI Circulars”), the
Notice of the AGM & Annual Report for the financial year 2024-25 will be sent only by
email to all the Members of the Company whose email addresses are registered with the
Company / MUFG Intime India Pvt. Ltd.(‘RTA")/ Depository Participant(‘DPs”). The
Physical copy will be provided to the members who have sent request to the company on
headoffice@kesarinfra.com The aforesaid documents will also be available on the
Company's website i.e. www.kesarinfra.com and on the website of the Stock
Exchange, i.e., BSE Limited i.e. www.bseindia.com and on the website of RTA i.e.
https:/linstavote.linkintime.co.in
In terms of Regulation 36 (1) (b) of the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) Regulations, 2015, a letter providing the
web-link, including the exact path, where the Annual Report 2024-25 is available, will be
sentto those shareholders who have not registered their email addresses.

3.Manner of registering / updating email addresses:

Members are requested to intimate changes, if any, pertaining to their name, postal

address, email address, telephone/ mobile numbers, Permanent Account Number

(PAN), mandates, nominations, power of attorney, bank details such as, name of the

bank and branch details, bank account number, MICR code, IFSC code, etc.:

« For shares held in dematerialized form: to their Depository Participants (Dps);

« For shares held in physical form: to the Company/Registrar and Transfer Agent in
prescribed Form ISR-1 and other forms pursuant to SEBI Master Circular No.
SEBI/HO/MIRSD/POD-1/P/CIR/2023/70 dated May 17, 2023.

Members may kindly note that SEBI vide its Circular No. SEBI/HO/MIRSD/POD-1/P/

CIR/2023/181 dated November 17, 2023, has done away with the provisions of (i)

freezing of folios not having PAN, KYC, and Nomination details and (ii) referral of the

frozen folios by the RTA/ listed company to the administering authority under the Benami

Transactions (Prohibitions) Act, 1988 and/or Prevention of Money Laundering Act, 2002.

4. Remote E-voting facility
Remote Evoting facility (remote-E-voting) is provided to members to cast their vote on
resolutions set out in the notice of AGM. Members have options to either cast their vote
using the remote e-voting facility prior to AGM or e-voting at the AGM. Detailed
procedure for the Evoting will be provided in the Notice of the AGM to the Shareholders
ofthe Company.

5. Members are requested to carefully read all the Notes set out in the Notice of the
AGM and in particular, instructions for joining the AGM through VC / OAVM, manner
of casting vote through remote e-voting or through e-voting system during the AGM.
The members can contact RTA at. M/s. MUFG Intime India Pvt. Ltd C-101, 247 Park,
LBS Marg, Vikhroli West, Mumbai- 400 083 Tel.: 022-4918 6000,
Email: enotices@in.mpms.mufg.com

For Kesar Terminals & Infrastructure Limited

Place: Mumbai Sd/-

Date: 27.09.2025 Harsh Kilachand
Executive Chairman

DIN: 00294835
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